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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

I L e N e e

COURT-I

Misc. App!:cat:jn No. E/MISC/655/2007

I dae:
Appeal N 1-2297! -EXIDB]

Kundan Chains LAPPELLANT
VERSUS

C.C.E., Kanpur LLRESPONDENT

APPEARANCE

None for the Appellant.
Shri Rajeev Ranjan, Joint. Commr. {(A.R.) for the Department

CORAM:

'HON BLE MR. JUSTICE (Dr.) SATISH CHANDRA, PRESIDENT
HON BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING . 28, 11, 2/%1&‘
FINAL ORDER No. Tt 1.3&]%1@ '

Per Justice {(Dr.) Satish Chandra_:

List revised. None present for the appellant.
2. It may be mentioned that as per maxim, VIAILATIBU@‘“’E‘FW@K
DORMIENTIBUS JURA SUB VENIUNT, law helps those who are vigilant
and not those who got’ to sleep.

3. The appea! is dismissed for default.

o
gAml G. Shakkarwar) {fustice Dr. Satish Chandra)
Member {Technical) President
 patel) L
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